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GOVERNMENT OF NATIONAL CAPITAL, TERRITORY OF DELI 
PINANCE (REVENUE-T) DEPARTMENT 

DELUESACIIVALAYA, LE ESTATE: NEW DELUEII (2 

No. P3( 14 /Fin{ Rew-1)/2020-2 1/)S-1V/ Be, Dated: 1’ Ye ve) 

Notification Nu. 01/2020- State Tux 

No. F.3 (14 Viin (Rev-1)2020-2 /19S-1V/ In cxercise of the powers conferred hy suh- 
section (1) of section bof the Delhi Goods und Services Tux (Amendment) Act, 2019 (Dethi 
Act 06 of 2019). the Lt. Governor of National Capital letritory of Dethi hereby appoints the 1 day of Jumuury. 2020, ats the dute on which the provisions of sections 2 jo 21, excep 
section 2. section 7, section 10 und sections 13 t9 20 of the Dethi Goods and Services Yax 
(Amendment) Act, 2019 (Dethi Act 06 of 2019) shall come into force, 

By order and in the name of the A cl p Lt. Governor of the National Capital Territory “o. 

cs} ‘ yg ome |iSier : (Sunil Sehgal) : Dy. Secretary 1V (Finance) 
Ne PM 14 Fin Revel )/2020 2DSAV i422 Dated of Yoo 
Copy forwarded for information to: ¢ 

Wa |. The Principal Secretary to the Hon"ble Lieutenant Governor, Delhi 
\e 2, The Secretary (Finance), Govt, of NCT of Delhi, Delhi Sachivalaya, LP. Este, New ) delhi 
(Y ae The Commissioner, State Tax, Dethi, Vyupar Bhawan, 1.P. Estate, New Delhi. 4 The Secretry (GAD), Govt. of NCT of Delhi with the request to publish the notification in Delhi Gazette Part-1V (Extraordinary) in today's date. 

5. The Additional Secretary to the Hon'ble Chief Minister. Govt. of NCT of Delhi, Dethi Sachivalaya, 1.P Estate, New Dethi 
6. The Secretary to Finance Minister, Govt. of NCT of Delhi, Dethi Sachivalaya, |.P. Estate, New Delhi 
7. The Additional Secretary (Law), Govt. of NCT of Delhi, Delhi Sachivalaya, |.P. Estate, a New Delhi 

78. The P.S. to the Leader of Opposition, 29, Dethi Legislative Assembly, Old Secretariat, A We peti 
“ 9 OSD to Chief Secretary, Govt. of NCT of Delhi, Delhi Sachivalaya, 1.P. Estate. New 

X 

Dethi. 

10. Guard File, 
Il. Website, 

hut 
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Ny pore (Sunil Sehgal) v © ° Dy. Seeretary-1V (Finance) Te" SP ¥ “a 6s  



GRAN erates arene asus; ay a Yet ene) 

vinden snail dea feet zeae 
Hater (eraree—1) farenay 

Reo aan, sda uve ad Reh 110002 

Wel, sf14)/ fad WaN—1) / 2020-217 BLL Ww /,9.2 Resyien IY 7 Po 

aren eat 01 /2020- ¥FGU ae 

BW, 314) / Rea eraI—1) / 2020-21 / Sea / — Bayrgge, wea wae) as Recah Feet} sey aire ee are (aie) siFram 2019 aA er + a wearer (2) Ere wen wfeerat @ wi ae ER OF vrag, 2020 a sa ae ae we A Pua aad & Pra 

wets wT aa fs & sqeerne 
B wey S ae ses ay gy 

(gate: aera) 
89 Whee (fq) 

BI (04) / FA eORA-1) /2020~21 / A. wv / P-L feats: 797, Fo? 0 
Rinfem Praftftsr wt yernef vd snare amen &y orate: 
1 atte saiouurel, feat a wer wee, wrrorg afreea, Rech | 2? vffm, fier fui, eefta cron aby fee!) toby, feech aftaraa, ad feet 3 Sfea, amare aunt fan, meta wort as Re wee Reh wear, ad Feceft i as oifaRtar oft efter ana at andres A Feet eorex oT — ere araeney & oeererael | 

J organ, 19 wR, Reet, ara ae, ang. Wee. AE Ree | 5 safaRears afta (Fame), eegra wore a feech wear, fect wftarera, ae Reh | 6 a gee @ ofan afta, wea waar as feck ae, Ret after, ' 
fe aft & ufie, aefta woah ds eet aver, Rect aftarea, ag fee Fer a FR eT BL. rere, Pet Ja, Re Rete wreattred, wef aoe fect aver, fect witrarey, ag 

10 7 oOTEST! 
11. ta ade) 

BE 

(ater were) 
By afta (fits) 
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